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‘ReBaiKie’ of * work done : by Lok Sabha during the Seventh Session of Third

Lok  Sabha,

Period of Session

l/nmber  sittings 

Number of sitting hours

lOtb Februaiy to 6th May, 
1964o

66

414 hours and 35 minutes.

2. ADJOURNMENT MOiiONS

 ̂ Noticps received
€

Brought before the House

Consent given by the Speaker 
but leave not granted by the 
House

Consent withheld

Consent given by the Speaker 
but not further proceeded

Admitted and discussed

69

12

3

8

1

Nil



A. GOVERNMENT BILLS

(i) Introduced:

(1) The Legftl Tender (Inscribed Notes) Bill, l%4

(2) The Judges (Inquiry) BilU 1964

(3) TTie Industrial Development Bank of India Bill, 1964

(4) The Finance Bill, 1964*

(5) The Companies (Profits) Surtax Bill, 1964

(6) The Appropriation (Railways) Bill, 1964

(7) The High Court Judges (Conditions of Service) Amendment
Bill, 1964

(8) The Appropriation (Vote on Account) Bill, 1964

(9) The Appropriation (Railways) No.2 Bill, 1964

(10) The Appropriation Bill, 1964

(11) The Publifi Employment (Requirement,as to Residence)
Amendment Bill, 1964

(12) The Standards of ! Weights an<iP̂ êasures ( Amendment)
'  Bill, 1964

(13) The Armed Forces (Special Powers) Con|l)nuWpe,Qi}},
1964

(14) The Appropriation (Noc2) Bill, 1964*

(l'3)’Tho ̂ Advocates (Amendment) Bill, 1964

(16) The Wakf (Amendment) Bill, 1964

(17) The Indian Coinage (Amendment) Bill, 1964

(18) The Constitution (EIight«enth Amendment) Bill, 1964

(19) The Appropriation (Na.3) Bill, 1964

(20)The Oil and Natural Gas Commission (Amendment) Bill, 
1964

(21)  The Indian Medical Council (Amendment) Bill, 1964

(22) The Taxation Laws (Continuation and Validation of
Recovery Proceedings) Bill, 1954

3. BILLS



(23) The East Psnjab Ayurvedic and Unani Practitioners (Delhi
Amendment) Bill, 1954

(24) The Payment of Wages (Amendment) Bill, 1954

(ii) Bills passed by RajyaSahha and laid on the Table:

(1) The Indian Railways (Amendment) Bill, 1964

(2) The Drugs and Cosmetics (Amendment) Bill, 1964

(ii}) jQint Committee - Extension of time for the presentatipn of the
Report:

The Constitution (Seventeenth Amendment) Bill, 1963 - 
Time further extended upto the 31st March, 1964«

îv) Joint Committee _ Evidence on Bill laid on the Table:

Joint Committee on the Constitution (Seventeenth Amendment) 
Bill, 1963«

(V) Report̂of Joint Committee presented:

TTie Constitution (Seventeenth Amendment) Bill, 1963*

(vi) Bills passed:

(1) The Appropriation (Railways) Bill, 1964*

(2) The Appropriation (Vote on Account) Bill, 1964

(3) The Appropriation (Ra.ilways) No.2 Bill, 1964

(4) The Appropriation Bill, 1964

(5) The Appropriation (No. 2) Bill, 1964

(6) The Finance Bill, 1964

(7) The Companies (Profits) Surtax Bill, 1964



(8) The Armed Forces (Special Powers) Coatinaance Bill,
1964

(̂) Thfe Pii)lic Eôloyment (Requirement as to Residence) 
Amendment Bill, 1964

(lO)Tlie Advocates (Amendment) Bill, 1954

(11}Th®: Qo®» Daman and Diu Judicial Commissioner’s Court 
(Declaration as High Court) Bill, 1954

(12) The Appropriation (Nb» 3) Bill, 1964

(13) The Oil and Natural Gas Commission (Amendment) Bill,
1964

(14) The Indian Medical Council Amendment) Bill, 1964

(15) The Dakshinr Bharat Hindi Prachar Sahha Bill, 1963»

q̂fsed by Rafya Sahha.

(16) The Industrial Development Bank of India Bill, 1964

(17) The Indian Oinage (Amendment) Bill, 1964

(18) The Goir Industry (Amendment) Bill, 1964

(19) The Taxation Laws (Continuation and Validatidn of Re­
covery Proceedings) Bill, 196*4 «

(20) The East Punĵah r̂ Ayurvedic and Unani Practitioners
(Delhi Amendment) Bill, 1964

(21) The Delhi (Delegation of Powers) Bill, 1964

(22) The Drugs and Cosmetics (Amendment) Bill, 1964» passed
by Rajya Sabha.

(23)TTie Indian Railways (Amendment) Bill, 1964* as passediby 
Rajya Sabha,

(24)7̂0 Durrah Khawaja Saheb (Amendment); Bill, 1963, as 
passea.by Rajya Sabha.

(25)The Wakf (Amendment) Bill, 1964

(vii)  Bill negatived:

The Constitutioh (Seventeenth Amendment) Bill, 1963» 
as reported by Joint Committee.



The Advocates (Amendment) Bill, 1963<.

(viii) Bill withdrawn:

(ix) Bills passed by Houses of Parliament and assented to by the 
President ̂ laid on the Table:

(1) The Indian Tariff (Second Amendment) Bill, 1963«

(2) The Public Premises (Eviction of Unauthorised Occupants)
Amendment Bill, 1963*

(3) The Textiles Committee Bill, 1963°

(4) The Administrators-General Bill, 1963*

(5) The Specific Relief Bill, 1963»

(6) The Requisitioning and Acquisition of Immovable Property
(Amendment) Bill, 1963-

(7) The East Punjab Ayurvedic and Unani Practitioners (Delhi
Amendment) Bill, 1963*

(8) The Preventive Detention (Continuance) Bill, 1963«

(9) The Unit Trust of India Bill, 1963*

(10) The Companies (Amendment). Bill, 1963*

(11) The Central Boards of Revenue Bill, 1963>

(12)'Hie Banking Laws (Miscellaneous Provisions) Bill, 1963«

(13)  The Delhi Development (Amendment) Bill, 1963-

(14) The Appropriation (Railways) Bill, 1964*

(15)'Til® Appropriation (Vote on Account) Bill, 1964*

(16)  The Appropriation Bill, 1964«

(17) The Appropriation (Railways) N4 2 Bill, 1964*

(18) The Finance Bill, 5̂4.

(19) The Appropriation (No.2) Bill, 1964*

(20) The Companies (Profits) Surtax Bill, 1964*



B. PRIVATE MEMBERS’ BILLS

(i)  Introduced:

v (i) The Protection of Circus Employees Bill, 1964 hy 
Shri Ananda Nambiar«

(2) T'he Salaries and Allowances of Members of Parliament 
(Amendment) Bill» 1964 (Amendment of section 5) by 
Shri Nihar Kanjan Laskuo

V  (3) The Requisitioning and Acînisition of Immovable Property 
(Amenxhnent) Bill, 1964 /(Amendment of section ĝby 
Shri Yashpal Singh.

ention of Disonalification __________
f ashpal Singho

(5) The Constitution (AmendmentVBill, 1954 {Amendment of 
article 352) by Shri Yashpal Singho

(4) The Parliament (Prevention of Disqualification) Amendment 
Bill, 1964 {Amendment of section 3)hy Shri Ya

(6) The Land Acqtiisition (Amendment) Billt 1964 {Amendment of
sections n and 23, etc./by Shri S»Co Samanta.

(7) Hie Constitution (Amendment) Bill, 19̂4 {Amendment of
articles go ond ] 72 J by Shri C»Ko ̂ attacharyya.

(9 The Land Acquisition (Amendment) Bill, 1954 ̂\0mendment 
of sections 3, jj etc,/ by Shri S. Hansdao

(9) The Advocates (Amendment Bill, 1964 
section 2 4) ̂  Dro CoB« Singh,

{Amendment of

(10) The Constitution (Amendment) Bill, 1964 (0/nt5$ion of
article 37) by Shri Abdul Ghani Go!ii»

(11) The Payment of Wages (Amendment) .Bill, {Amendment
of sections j and 75 etc./by Shri PoR» Chakraverti.

(12) The Constitiition (Amendment) Bill, 1̂ 4 {Amendment of
article 217 Shri Purashottamdas R, Patel.

(13) The Constitution (Amendment) Bill, {Amendment of -
the Seventh Schedule) by Dr. LcM, Sin̂vio

 ̂(14) The Salaries cmd Allowances of Memljers of Parliament
(Amendment) Bill, 1964 {Amendment of Sections .3.and s) 
by Shri Raghunath Sinf̂c

/
/ (15) The Representation of the People (Amendment) Bill, 1964 

(fjiSBtiion  of new. section 6A)by Shri Prakash Vir 
Shastri.

Cl6) The Fixation of Responsibility (of persons in Authority) 
Bill, 1964 by Shri VoCc Parashar.



(17) The Constitution (Amendment) Bill, 1964 (Amendment of 
article qs) by Shri Prakash Vir Shastri.

1/ (18)The Constitution (Amendment) Bill, l%4 (Omission of 
article 370) hy Shri Prakash Vfr Shastri,

(ii) Bill passed:

The Salaries and Allowances of Members of Parliament 
(Amendment) Bill, 1964 (Amendment of sections 3 and $) 
by Shri Raghunath Sin̂o

(Hi) Bills negatived:

(1) The Disclosure of Assets of Ministers Bill, 1963 by Shri 
Hari Vishnu Kamath.

(2) Tlie Constitution (Amendment) Bill, 1953 (Amendment of
article ijj) by Shri Era Sezbiyaru

(3) The Constitution (Amendment) Bill, 1963 (Amendment of
articles 34 and J73) by Shri Hari Vishmi Kamath.

(4) The Constitution (Amendment) Bill, ig(2 (Amendment of
articles 124 and 217)  by Pandit K.C. Sharma.

(5) The Protection of Circus Employees Bill, t964 by Shri
K. Ananda Nambiar.

(iv). Bills withdrawn:

(1) The Delhi Panchayat Raj (Amendment) Bill, 1963ne Delhi Panchayat Raj (Amendment) Bill, 1963 
(Amendment of sections 15̂ 29, 30* ctc./by Shri Naval 
Prabhakar.

(2) The Government Servants (Ban on Service after Retire­
ment) Bill, 1963 by Shri R.G. Dubey,

(3) TTie Commissions of Inquiry (Amendment) Bill, 19fe ”
(Amendment of section S)by Shfi Diwan Chema Sharma.



(V) OpinijDns on Bills ~ laid on the Table:

(1) Paper No. I coii'tainil̂ opmions on the Criminal Law Amend­
ment Bill, 1953 by ̂rimati T. Lakshmi Kanthamma, M.P.

(2) Paper No. H containing opinions on the Criminal Law Amend­
ment Bill, 1963 by ShrimatîTo Lakshmi Kanthamma, M.P.

4. CALLING ATTENTION  ̂STATEMENTS MADE/LAID ftEGARDING

NOTICE? UNDER RULE 197

SI. Name of Name of. Mints ter
No. Subject Metober Date of statement

1  ... 2, 3. 4

Commnaal distojibances in ikat 
Pakistan resulting.in heavy loss 
of life and property of the members 
of nuîoriî comttfunity and their 
infill To' Indfa 'dnd bbhŝqiiAntial 
disturbances in West Bengal.

ShiiHem Barua Shti Gnlzaril̂l N̂nda

Loss caused by fire on the 29th 
January, 1954 at the Heavy 
Machine Building Plant of the 
Heavy Engiîermg Corporation, 
Ranchi.

Shri S.N. Chatur- 
vedi

Shri C. Subramaniam 

14.£i964

3.  Indian repatriates from newly  Shri Harish
independent countries of Amca.  Chandra Mathnr

Shri Dinesh Singji

, .of troops and 
l̂ g.

Shri Svrehdranath  Sh
and others -̂ 2.1964

Shri Gulzarilal Nanda

5.  Order of the Administrator,
Dadra and Namr Hâli prohibi­
ting the President of Mahmishtra 
Pradesh Conness C<>̂D;iitj;ee 
from addr̂ssine public meetings 
in Dadra and Nagar Ĥveli.

Shri Îilshidas 
J adhav

Shrimati Lakshmi 
N> Manon______

1̂.2.1994

60 . KUlinff loffive Nagaland
Omquls'by NAgâostiles.in 
. the Wakching Area on the 7th 
February, 1954*

Shri G.G. Sw<rll Shrin̂atl Lakshmi 
N. Menoti

24.2.1964



2 3

Indian poliqe patrpi men having been  Shri Hem*Barua
ambushed by Pakistani troops on the  and others. 
Indian side of the* cease-fire line in 
Kashmir.

Shri Y,B. Ĉavan 

24.£T^

Reported crossing over to East 
Pakistan of 3QO hostile Nagas 
near Maibong.

Shri Nath Pai Shri Pinesh Singh

'2172.19̂

Reported firing by Pakistani 
armed forces on refâees comin|r. 
into the djaio Hills, Assam, on 
the 6th ̂ nd 7th Feimary, 1964.

Shri Hem Baroa Shrimati Lakshmi 
Menon_______

26.2.1964

IQo Seizure by the police of a large 
qaantity of high explosives and 
live cartridges from the beddiô 
of a passenger at Raiuiya 
Railway Station near Gaahati in 
Assam. '

Shri G,G. Swell Shrimati
Chandrasekhar

27.2.1964

llo Reported statement o f the Chief 
Minister of West Bengal in 
West Bengal Legislative Assembly 
to the effect that the State Govern­
ment would not spend aity amount 
on the rehabilitation of displaced 
persons who have come to Ŵst 
Bê al after recent distarbances 
ill Êst Pakistan and that those 
persons would not have «iny place 
in West Bengal.

Shri SoM. Banerjee Sbi Mehr Chand 
Khanna ^ __

29.2.1964

12» Explosion in Milijtaiy area near 
Tezpur on the 21st Febroaiy; 
19̂4 resultiiig'lu* sfeV̂rM deaths 
alia injuries.

Shri G.9. Ŝril  Shri Y.B. Chavan,

2.3.M64

13° Migration of Christians from 
East Pakistan to India.

Dr.' L.M. Singhvi Shrimati' Lakshmi 
N. Menpn ,_____

2.3.1964

14. Reported autonomy plan for 
Kashinif̂t forwara oy
U.S.A. and U.K.

Shri Yashpal Singh Shrî Lai Bahadur

3.3.1964
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15. Reported heavy military build up
by Pakistani troops alone the cease­
fire line in Kasl̂ mir and digeing of 
trenches by them along the Feni 
river on Tripura-East Pakistan 
border.

Shri Hem Barua  5hri Y.Bo Chavan 

vr. r  L iiĵ 964

16* 'Landing of Pakistani helicopter 
at GangarampuF, Wê Bengal.

Shri Rajendranath  Shri Y.B. Chavan 
Bam a and others  *̂3 "1̂ 4

17.Closing down of the  Power 
Station in Delhi.

• Sardar Kapiir Singh Dr. K.Lo Raô 

3̂J9̂ 4”

18. F̂rmg by Paldstanîtroops at 
' Indian posts in the Jammu area.

Shri Hem Barua  SJiri Y.B. Chavan 

12”3.I^

19. Reported crossing over to Burma 
of 600 hostile Nagas on the 26th 
February, 1964.

ShfiYashpal Singh Shrimati Lakshmi 
N. Menon_____

16.3.1*964

20-
15th March, 1964 in the border 
village Bhulwal Mtilo near Jammu 
killing four persons and seriously 
injuring others.

Shri P,R. Ghadcraw  Shri Y.Bc Chavan

r8T3“ %4

21. Explosions in Jammu and Kashmir 
State particularly in the office of 
the Dêty *Commissioner, Poonch 
and at Betar Dam. '

Shri Rajendranath  Shri Jai Sukh Lai 
Barua ________

r̂3̂1964

22‘ Reported reference to the Union 
Law Mlnistnr and the Attorn̂ 
General oflndia of the decîon 
of the Utti Pradesh Vidhan 
Sabha to bring the two Judges of 
the Lucknow Bench of the 
Allahabad High Court before the 
Bar of the Vidhan Sabha to answer 
charges of contempt of the Vidhan 
Sabha.

Dr, L.Mo Singhvi/  Shri Gul̂arilal 
and others    N and a

2r.3ji64’

23. Recent incidents of violence 
in Belghoria {West Bengal), 
Rourkela (Onssa), Jamshedpur 
îhar), Raiearh (Madhya 
Pradesh) and other places 
resulting in daathso____________

Shri Hem Barua  Shri Gulzarilal 
N anda_____
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3

24* Recent judgment of the Punjab High 
Court wnerein the Chief Justice has 
made certain observations about 
Rehabilitation Ministry’s interference 
in the administration of justice by 
semi-iudicial officers at the instance 
of a Member of Parliamento

Shrimati Renu 
Chakravartty.

Shri Mehr Chand 
-  Khanna

25'* The espionage activities of 
Pakistani Assistant High Com­
missioner at Shillong.r.

Shri Yashpal 
Singh ana others

Shri Jawaharlal 
Nehru

25.3.1964

Hardships beins suffered by 
Hindu tribal rê gees migrating 
from East Pakistan* especially 
due to the outbreak of small-pox 
and other diseases caused bv 
lack of arrangements of regular 
rations, treatment, transport etCr.

Shrimati Rehu 
Chakravartty

Shri Mehr Chand 
Khanna

27> Closure of the Heavy Electricals  Shri Amar Nath 
Factory, Bhopal, Vidyalankar

Shri Cr.Subramaniam 

3(h3J9ci4

29»

\ 

Report

a
20th

jsioh to release

fxorted violation of Indian air 
it̂jAWpuraiîaJPakrstani 
idd̂ H d̂ a dalbta on the

Shri J ashvant  Shri Lai Bahadur 
Mehta Shastri

1.4.19(i4

Shri Rajendranath  Shri Y.B. Chavan

30̂ Flight of an unidentified plane 
over Jammu on the 2?th March, 
19(i4̂

Shri  Swell  Shri Kn Raghuramaiâ

3I4.I904

31̂ Reported killingof some persons  H.H. Maharaja
and injuries to several otners in  Pratap Keshari
a clash at Kursela Railway Station  Deô.
in Bihar on the 2?th March, 1964, '

Shri H.C. Dasappa 

4/̂ 0964

32=* Reported firing by the Ceylon 
naval launch guards at an Indian 
fishing boat on the 20th March, 1964’

Shri Era Sezhiyan Shri Ijfinesh Singh 

6.4.19̂
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33® Collision oF Madurai=Ouilon Passenger  Shri P:.Ra
with a trolley on the 1st April, 19(i4  Chakraverti
resulting in tne death of trolley men.

Shri SaV. Rainaswamy

34» Reported strike by Bombay harbour  Shri P» R,
tug crewo Chakraverti

Shri Raj Bahadur 

9.Zi’%4

35o Suspension of migrants* trains 
from East Pakistan to India»

Sardar Kapur  Shrimati Lakshmi 
Singh N*> Menon

10.4.1964

3f> Reported‘flights of unidentified
planes over Jammu on the 9fh, Hth 
and I2th April, 1964-

Dr, L.M. Singhv Shri Y»B* C ha van 

nA.i9(A

37. Threatened closure of business by 
food ĝain dealers

Dr. L.M. Singhvîhri A*M. Thomas 

14.4.1964  ’

30o RêJortisd statement of the Chief  Shri S. M.
Minister of Nagaland that a large  Banerjee

"  number of Nagahostiles are trying to 
enter Nagaland.

Shrimati Lakshmi 
N. Menon ___

15.4.1964

39* Train accident on Guntur>Macherla 
Section of̂Southern Railway on the 
13th April, 19ri4 resulting in the 
death of one passenger and injuries 
to several otnerS:>

Shri P, Ro 
Chakraverti

Shri SaVc Ramaswamy 

1̂ 4.1964

40* Firing by Naga hostiles on (Cohima  Shri Harish
town on the l(ith April, ChandraMathur

Shrimati Lakshmi 
Nn Menon ___

r/.4.r964

41* Situation arising out of the nationalisa­
tion of the assets of the Indians in 
Burma by the Burmese Government and 
the difficulties put on the way of re­
patriation of their assets and passage 
to Indiao

H.H. Maharaja  Shri Dinesh Singh
Pratap Keshari
Deo 2«.4.1964
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42̂ ‘Bomb explosion in Poonch poWer  Shri Nfohan Swanip 
house on the 3Qth April, X9(̂ result­
ing in damages to the water pipe 
line.

Shri Jai Sukh Lai 
Hathi _____

I.S.19XA
4.5.1964

43« Scuffle between the police and the 
public protesting against the rise 
in DsToU* bus fares in certain 
localities of Delhi on the 3rd May, 
lSXi4 resulting in serious injuries 
to about fifty persons«

Sardar Kapur Singh  Shri Jai Sukh Lai 
Hathi

4.5.1964

44. Reported movement of about 200 
Na» hostiles towwds East 
Pakistan and entry of about 
400 Naga hostiles into Nagaland 
from East Pakistan,

Dro L.M. Singhvi  Shri Y.B. Chavan 

(îSA9(A

45» Reported burning of some villages 
in Manipur by Naga hostiles ,1 
receijtly. '

Dr.. L.M. Singhvi  Shri Jai Sukh Lai
•  Hathi________

6.5o1964

46* Breakidpwn of milk supplies by  Shri Indrajit
Delhi Milk Scheme ana rise in  Gupta
price of milk* ̂

Shri AoM. Thomaa> 

6.5.1964
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ADDRESS BY THE VICE-PRESIDENT DISCHARGING THE FUNCTIONS OF

THE PRESIDENT  •

Subject
Laid
on

Discussed
on

Motion of 
Hianks 
adopted on

Message fro nr 
the Vice-President 
discharging the 
functions of the 
President report* 
ed on

Address by the Vice- 
President discharging 
the functions of the 
Pîsidem, to both 
Houses of Parliament 
assembled together on 
10.2.1964-

10.2.64 13.2.64

14.2.64

17.2.64 

IU.2.64

19.2.64

19.2.64 20.2.64

6̂  DIVISIONS

No. of Divisions held 33

7  FINANCIAL BUSINESS

A.  RAILWAY BUDGET

(i) Railway Budget for I964“65

Subject Presentedyon General discussion on

Budget (Railways) for 196̂65 11.2.64 20.2.64

21.2.64

24.2.64

25.2.64

26.2.64



fii)  Demands for Grants (Railways)

15

Subject Discussed on Voted on

1.  Demand No, l 26.2.64 

27.2,ri4

27.2.64

2-  Demands Noso 2 to u, nA, HB,  27.2.G4 
12 to ifi and 10. 29.'2/J4

29.2.64

fiiij Demands for Supplementary Grants (Railways)

Subject Presented on  Discussed on  Voted on

Demands lor Supplementary 
Grants in respect of Budget 
(Railways) for igG3-64»

11.2.64 10.3.64  IU.3.64

B.1
GENERAL  BUDGET

(i) General Budget for 1964*65

Subject ■Presejttted on
General Discussion 

on

Budget (Genejral) for 19(i4"G5- 29.2.64 3.3.64

4.3.(4

5.3.64

6.3.64

9.3.(i4 

10.3.(4



IG

(ii) tTemands bn Orants on Account (General Budget)

Subject Voted on

Demands for Grants on Account 
(Geneial Bvdget) for 19(i4”65» 10.3.a

(Hi) Demands for Grants (General Budget)

Subject Discussed on Voted on

Demands for Grants of the Ministry/ 
Department of -

(1)  Education 11.3.04

12.3.fi4

12.3.64

(2)  Petroleum and Chemicals 13.3.(i4

l(i.3.(i4

16.3o64

(3)  International Trade 10.3*(i4

I7.3.(i4

17.3,64

(4)  Information and Broadcasting 17.3.64

18.3.(i4

18.3.64

(5)  Labour and Employment 18.3„64

19.3j64

19.3.64

((j)  Defence 19.3.64 

2U.3.64 

21„3.64

23.3.64

23,3.64

(7)  Transport 23.3.64

24.3.64

24.3 .(i4

(8)  L«w ' 24.3.64 25.3.64

• 25.3.64
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Sabje'ct Discassed on Voted on

(9)  Posts and Telegraphs

(10) Food and Agriculture

(11)  Irrigation and Power

* (12) Supply

• (13)  Technical Development

(14)  He«lth

(15) industry

(1<>) Works, Housing and RebaMlitation

(17) Coromnnity Development and 
Cooperation

25.3.(i4 

2<i.Z.(A

20a.«4

30.3.(̂

30.S.ti4

31.3.(i4

1.4.64

1.4.r>4

2.4.<J4

2.4.64

4.4.r>4

4.4.ci4 

fta4a<>4

6.̂.<>4

7.4.G4

8.4.64

(18)  Steel, Mines and Heavy Engineering  8.4.64

9.4.64

(19) External Affairs

(20) Home Affairs

9.4.64

10.4.64

11.4.64

13.4.64

13.4.64

14.4.64

15.4.64

26.3.64

30.3.64

31.3.(i4

1.4.64

.1.4.64

2.4.64

4.4.64

6.4.64

8.4.64

9.4.64

13.4.64

15.4.64

♦Discussed together.̂
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Subject Discussed on  Vbted .on

(21)  Finance 16«4*64 IG.4.64

(22)  Atomic Energy
)

(23) Parliamentary Affairs
1

(24) Lot Sabha
)

\
16.4.(i4

(25)  Rajya Sabha

i
)
)

]
)

(2G)  Secretariat of tbe Vice- 
Presitfent,

(iv) Demands for Supplementary Grants (Genetal)

Subject Îesented
on

Discussed
on

Voted on

Demands for Supplement̂ Crants 
in respect of Budget (GeneW) for 
1963-(i4»

lM.2.(i4 10.3,G4

11.3.<i4

11.3.64

(V)  Demands for ExcessGrants (General)

-

Subject Presented
on

Discussed
on

Voted on

Demands fot Ĥccess (rrantd in 
respect of the Budget (General ) 
for 19r,l-(i2:«

15.4.̂i4 24.4.(i4 24.4.G4
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0.  HALF-AN-HOUR discussions DNDER rule 55

Subject Name of Member Date

1,  Rur«l water supply Dr» L.M. Singhvi 13.2.64

2=' Profiteering in gur Shri Prakash Vir Shastri 4.3.64

3̂  Indian Ambassador in II.ÂR. Shri Hem Barua 25.4.ci4

4.  Rural water supply Shri Harish Chandra 
Mathur

29.4.64

5.  Revision of Dearness Allowance Shri S>Mv B̂ erjee 4.5.64

<in  National Productivity"Council Dr, L.M, Singhvi 6.5.64

9.  DISCUSSION ON MATTERS OF URGENT PUBLIC IMPORTANCE UNDER

RULE  193

Subject Name of ̂ mher Date of' 
discussion

Indiain repatviattts from neurl̂ 
independrat-poultries of Africa ̂ Shri Earisb Chandra 

Maffaur
4.5.64
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lO ' MEMBERS

(i) Oath or Affirmation

Si No; Name iConsti-  State  Language  Date on
tuency of Oath/  which oath/

ATfinna-  affitmatioii
tion,  made

h Shri Y.B. Chavan Nasik Maharashtra English 10.2.1964

2- Shri N.C. Chatterjee Burdwan West Bengal Bengali 10.2.1964

3» Shri P.C. B̂nnan Cooch-
B̂har

West Bengal Bengali 10.2.1964

4̂ Shk-r R, Kasinatha- Dorai Aruppn-
L-L-   ̂1

• Madras ' Tamil 25.4.1964

(ii) Withdrawals

Name of Member Date on which asked by the 
Chair to withdraw

h ‘  Shri Mani Ram Bagri 

2̂  Shri Ram Sewak Yadav

14th and 2l*t February, 
.19fi4

13th March, I9(i4

(Hi) Resignation;

Name State Const i° 
tuency

Date of 
resigna­
tion

Date of announce­
ment in the House

1.  Shci K.L.  Shrimali ' Rajasthan Bhilwara 15.3.64 16.3.64

2»  Shri Lai Shyamshah Mahareshtra Chanda 24.4.64 24.4.64



(iv)  Leave Graced:
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•SI •
Nt>o ; Name of Member P̂iod for which 

. leave granted* ;

1*  Shri C, Narayan Reddy

2̂  Shri As Jaycûaman

3:.  Shri Maheswar Naik 

4̂  Shri Biren Dutta

5:.  Shri Yashwantrao Martandrao Mukne 

(i.  Shri Dasaratha Deb

7̂  Shri Ro Kanakasabai

(Jo  Sbri' Srioivasci Malliah

9°  Sbri Biddika'Satyanarayane 

lU’ Shri Ram Sirigh

11, Shri D.D, Puri 

12> Shri T. Abdul Wahid 

13o Shri Y. Eswtta Reddy

14. Sbri Mobaminad Tahir 

1S< Shri Ram Rttan Gupta 

l(i» Dr. C.S. M̂Ikote 

17. Sbri F.P. fJaekwad 

ly. Shri Mdzaffar Hnsain

l».11.19(iaw 21.12.1%3

10.11.19a to 21.12.1903 Md
10.2.1964 to B.4.1964

10.11.19(53 to I3.12.19fi3

10.H;l9(i3 -io 21.12.1%3 “d
10.2.1964 tot 5.3.19(4 “nd 
6.3.19(i4 ‘o 3.5.1964

10.11.1963  to 21.12.1963

10.2.1964 to 0.4.1964 “nd
9.4.1964 to 6.5.1964

10.2.1964 to 25.3,1964 “d
26.3.1964 to 6.5.1964

10.2.1964 to 0,3.1964

10.2.1964 to 2.3.1̂64 

14.2:i964to 20.3.1̂4

10.3.1964 to 9.4.1964 

7.3.l9<i4 to 1.5.1964

10.2.1964 ttf 7.4.19<i4

12.3.1964 to «.5.1964

10.2.1964 to 0.4.19<i4

12.3.1964 to 20.3.1964

4.4.1964 to 20.4.1964

14.2.1964 to 12.4.1964
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.  Name of Member . Period for which leave 
granted

19 ' Shri Vijayaainhrao Ramrao Dafle 0.4.19fi4to L5.19(i4

20> Chodhury Brahm Perkash l(i.4.19̂i4 to fi.5.19<i4

21» Shri Kaalii Nath Pandey 21.4.19(j4to fj.S.1964

22'* ! Shri Sfaree Narayan Das 13.4.1%4 to (U5.19(i4

11. MOTIONS

Brief sabject Under 
.rule Member Datie of'  Decision 0f 

discussion  the House

1»  Situation arising  342 
out of the communal 
disturbancesfin East 
Pakistan

Shri GMlzarilal 
Nanda

11.2.(i4 

12.2.iS4

13.2.(i4

2:.  Statement by the  342 
Nfinistê of Defence 
re: ambush of(
Indicui police patrol 
men by Pakistani 
troops on the Indian 
side of the cease­
fire line in Kashmir. >

Shri Nath Pal 27.2.(i4

3.  Food situation 342 Sardar Swaran 
Shigh

2.3.̂  “



23

12. OBITUARY REFERENCES

S.Nô  Nanie actid patticulais of 
Membership

Dfite of death Date on which 
ref̂ nce made

1  Rajkumari Amrit Kaur, Member of the 
Constituent Assembly of India, the 
Provisioniil Parliament and the First 
Lok ̂ ha durinj the years 1940-1957 
and Minister of Health dnring the 
years 1947-1957 *

G.2.19(i4 10.2.1964

2-  Thakur Raghuraj Sinch, Member of the 
Constitît Assembly of Indiâ.

5.2.19(i4 lU.2.19(i4

3.  yhri' B.H. Khardekar, Member of the 
Constituqnt Assembly of India and 
First Lok Sabhao '

2(i.l2.1%3 11.2.1%4

4»  Shri  Krishnamachari, Member and 
Vice-TresideUt of the Constituent 
Assembly of India during the years 
1947-1950̂

13.2a9(i4 I4.2.19fi4

5»  Shri Sarabhai Nemchand Haji, Member 
of tĥ *Cfetitrar> Legislttive Assemblŷ *

4.4.1%4 6.4.1964'

‘ Mri Jignae Dorji, Prime Minister 
of Bhutan

' 5,4.19(i4 6.4.1%4

IS*  OF CHAIRMEN

Member nominated Date of nomination

Shri T=.Hr. Sonavane 3.3.1964
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l4» QUESTION OF PRIVILEGE

Brief subject Name of
Member

Date on which 
motion moved/ 
discussed

Decision of 
the House

Watch and.Ward Staff preventing Sarvashri 
under Qrders of the Speaker a  Kishen 
member̂ (Shri Mani Ram Bagri)  Pattnaya k md 
from entering the Parliament  Ram Sewak 
building after the House had  Yadav 
adjourned for the day. t

IU.3.1%4 Consent with­
held. ̂

15. PAPERS LAID ON THE TABLE

By Government 451

By Private Members  .,s 2

PETITIONS

Pres ented by Me mbers o ̂, a

17. QUESTIONS ANSWERED

(i) Starred 1,333

(ii) Unstarred >4 2,036

(ill) Short.Notice ; 2ii



2S

i(j. RESOLUTIONS

Private Members* Resolutions

.SK

.No.
Subject Member Date of 

discussion
Decision of 
the House

Railwayjine from Pathaakot  Shri Gopal Dutt  13.L2.(i3 
to Htesi Mengi 21.2.04

Withdrawn by 
leave of the 
House*

2o  Proclamation of Emergency  Shri Tridib  21.2.64
Kumar Chaudhuri  6.3.64

3o  Land reforms Shri Ananda 
Nambiar

6.3.64

Negatived.

Negatived.

4»  Nationalisation of film 
indoBtry. ̂

Shri R.C* Dobey  6.3.64 

20.3.64

Withdrawn by 
leave of the 
House.

Minorities in East 
Pakistan*

Shri Tridib
Kumar
Chaudhuri

20.3.64
3.4.64

Adopted as 
amended.

Education of the handicapped Shrimati
Savitri Nigan

3.4.64 Withdrawn by 
leave of the 
House.

7*  People’s Procurator. Dr. L.M. Singhvi  3.4.64 

22.4.64

Withdrawn by 
leave of the 
Houses

0*  Disparity in income. ̂ Shri Bhishma  22.4.64 
Prasad Yadava

Withdrawn by 
leave of the 
Houseo

9*  National Policy in 
Education

Shri Sidheshwar  L5.64 
Prasad,

Discussion 
not concluded.



19. STATEMENTS BY MINISTERS

2ti

NO. S“‘>ject,
Name,4)f Minister Date

la .Govemmeiu.business for the 
week cofflmeDoiftg the 17th
February" l%4

Shri Satya Narayan 
Sinha

I4.2.19̂i4

2̂ ; Theft of the sacred relic 
from the Hazratbvl shiine»

Shri Gulzarilal Nanda/ 
Shri R̂ M. Ĥjarnavis

17.2.1964

3  Missing of an 1.A.F. trans­
port aircraft on the 17th 
February, 1964, ;

Shri Y.B. Chavan 10.2.1'9)i4

19.2.19C4

24.2.1964

4r. ; Government business for the 
week commencing the 24th 
February, 1964- :

Shri Satya Naraysn 
Sinha

21.2.19C4

' 5̂  Recognisstion of the Republican 
Government of Zanzibar» '

Shri Dinesh Singh 21.2.1964

G-  Discussion of Kashmir in the 
Security Council:> ;

Shri  phagla 24.2.1964

7.  Government business for the 
week commenoing the 2nd 
March, I9(i4> :

Shri Satya Narayan 
Sinha

29.2.1964

(jn  Distribution of steel Shri C» Subramaniam 2.3.1964

9>  Delhi State Central Co-operative 
Stores.

Shri Asoke K» ̂ n 3.3.1964

IO9 Report of the Bonus Commissionc Shri C«R» Pattabhi 
Raman

3.3.1964

li» Minimum price of sugarcane during Sardar Swaran Singh 4.3.1964

12* Crash of an l.A«F« plane on the 

4th March, 1964

Shri D.R. Chavan 4.3.1964
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.SI.
:N0» .Subject Name of Minister Date

lg» ;CertQiiu observations made by 
Shri  Swrejl on the iQth 
and 20th February. 15Hi4*

Shri Gulzaijlal Nanda  5,3.19(i4

14» Seiznre.by the pplice of ajarge 
□nantity of high eKslosSvê 
from the beddinff of a passenger 
at Raneaja RaHway station near 
Ganhatnn Assam. ̂

ShfiR.Rl. Hajarnavis  6.3*1964

'Government bosinesSc fop the 
week commencing the 9th March, 
1964*

Shri Satya Narayan  6.S.1964
Sinha

16* Arrest of Shri Muzaffar Hussain, M«P̂ Shri R;>̂. Hajarnavis 6.3.1964

17. Coliisiott between Madrâ-Howrah  Shri Shah Nawaz Khan 
express and a goods train at 
Baiidpore station, on Sooth-Eastern 
Railway on the 0th March, 1964* '

9.3.1964

10» Correcting the reply given on 
the 9th March, 19<U to a supply 
mentary on Started Question 
No> 4% regarding Tibetan refugees.

Shri Lai Bahadur Shastri  10.3.1964

19. 'Government J>usineSS for the
week commencing the 16th March, 
1964= :

Shri Satya Narayan 
Sinha

13.3.1964

20̂ :Correctine the replies given on
the 2®d \&rch, i9<;4 to supplement- 
vies by Shri Hari Vishnu Kamath 
on starred question Nô. 376 regard­
ing consumer price index̂ ;

Shri C.R. Pattabhi 
Raman.

16.3.1964

^1- Correcting the replies given on
the 17th March, 1964 to snpplement- 
' aries by Shri Hari Vishnu Kamath 
on starred question No. (J25 regard­
ing stamp to commemorate the 
memory of Netaji Subhas Chandra 
Bose.

ShrlB’ Bhagavati 19.3.1964
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:g*;. .S,bject Namêgf Minialer Date

22 :GoYQronjent.bufiiine88 for the week 
commenoing the 23r<l March. 1964*

Shri. Satya Narayim 
Sinha

21.3.19(i4

23» Creatipn of wheat ̂ones iSvdur Swaran Singh 23.3.1964

24» tCorrectiiiB the answer ̂ ven on the 
17th Msrcm. 1̂904 to a sQpplenentary 
by Shri Ramt̂andra Vithal Bade on 
Btmed qaestion No  ŵ rdiag 
refreshment stftHs

Shri  Ramaswamy 24;3.I9(i4

25 Reference by the President to the 
Supreme Court under article 143 
of the .CoQBtitutian iii regard to 
the recent confliet of powers and 
jurisdiction:between the Stierte 
Leaisiature and the High Court 
of Q.P, :

Shri Jai Sokh Ul 
HUthi

20-3.1964

2iy 'Oovernmeni business for the 
~  week commencing the 30th Morch, 
1%4' '

Shri: A.K!* Thomas 20*3.1964

27  Correcting a statement made by
him on the 2iith March, I9fj4 while ' 
replying to the debate on Deiviands 
for Grants relating to the Depart­
ment of Poets and̂ Telegraphs.

Shri Asoke K« Sen

•

1.4.1964

2B' ̂ ovemment business for the week 
commenoing the ()th;April, 19(̂4̂

Shri .̂atya Narayan 4.4.1964

29̂ Decision of the T’resident under 
articie 103 of the Constittttion 
regardine membership of Shri Priya 
Gupta, \LP,

•

Shri tAsoke K Sen 0.4.1964

30' .*Qo vernment business for the
week commenoing the 13th Ap«l,
19641'

. Shf iSa«yat; Narayan 
Sinha

11.4.1964
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;|o. inbject .Name of.Miniaier ,Date

*31 > Jfteceot conlmoce.beldjQ-Delhi 
l)etW0eit̂ e lQili«a and Pftkiftiaiii 
Delegations and the proposals 
made by the two. delegations.

Shri GnlzariUl>Nanda 13.4.1964

320 .Certain ̂references made to him 
by Shri S«M. Banerjeeiii hid speî h 
on the 1st Apal, 1964 on/the Demaiiiis 
foe Gfants rmat̂ vto the.DepailkiiekLts 
of Sopply and Technical Development«

Shri T. T. Kiishnamachafi

V
17:4.1964

33. MeeUhg of Ministers held in.Djakarta 
in preparation for the second Afrb- 
A SI an Con ference

Sardac Swaran Singh 17.4.1964

34o <̂oymment bnsiness for the 
week commencing the 21 at April, 
1964-

ŜhrLSatya Narayau 
Sinhfi.

1̂.4.1964

35. ‘Nest conf̂ence of Commonwealth 
Prime Bifimstfirs.

Shri Jawaharlal Nehru 22.4.1964

36« Gbvefnment bnsin«ss:ior tl̂ 
week commeaoing the 27th 
April, 1964-

Shri.Satya Narayan 
Sinha

26.4.1964

37» Correcting the reply given on the 
14th Aprir, 1964 to a sapplementary 
by Shn S.lilL Banerjee on starred 
anestidn No. IQ36 regarding 
the Prices of Ifaida and Rawa.

Shri A.M. Thomas 28.4.1964

38 ;Ad<Mimalritems of Government 
hosinBss to he iraBsacted 
dnringTthe current weeko '

Shti Satya Narayan 
Siiiha

28.4.1964

39» Government business for 
the week commencing the 4th 
May, 1964 and commenc anient 
of the next seaaion. '

Shri Satya Narayan 
Sinha

1.5.1<964

40» Bokaro Steel Project. Shri C. Snbramaniam 1.5.1964 

-------------------
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,S1.
No. Subject .Nme.of Mioister Date

.41*̂ HrQpQS9lflLJoc CQmmeupomeat and 
daration of 'tbenczt seaaion of 
LokSabha.

Shth$9Ĵ K̂9Taĵn
Sî a

6.5.1964

42« ;Fertilifeera deapaiched from Dr. Ram Sn|ihag
ftoarkela to Ghazipar in Jannaiy,  . Singh
1964»

6.5.m4

20- STATEB4ENTS.BY. MEMBERS

.SI.
No. ..Sobieqt

1.  Certain.obaervniioiiamade.fay 
Shri Indrajit Cnpia on ihê lS>th 
N ovember, 1963, during the 
discusaion on me adjoomment 
motion regarding the• ûsoape 
of Mr. Walcott.

2.  Reply given on the 19th December
1963 to a snpplementary on Short 
Notice Quealion No. 6
display of prices by Delhi Shopkeepers.

-Nftme of. Member Date

Mahorani (̂ r̂ î  12.2.1964
Deiri

Shri Prakaali Vir  26.2.1964 
Shaatid.

3. Reply given on the 29th Febmaiŷ,
1964 to Starred Question No. 36I, 
regarding Commiasion.on Monopolizes 
ana Concentratian of Wealth.

Shri Barish Chandra  19-3.1964 
Mathor

Certain̂ matters referred to by 
the .Mimater of Planning.iii his 
speech on ̂the ̂ilr Mtfirch, 1̂ 4 
dmilig the MiDml iliafSQaaton ̂ on 
the General Budget.

Dr̂ Ram. Manohar  13.4.1964
.Lohia
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21o AMSOmiCEMEIfT BT SPEAKER

Saltjsct I])Me

The "H0Q9ê «̂ed̂not ;ŝ d any x̂qaeiilalivê with 4.4.1964
referenqe to  oQlice Irbm the Sojpreme. Court Xo
the SAeakec  appeai before the Court throngh
Cbnnjm! 'in ̂ e matter of the special reference
madfTbry die PTesidetit nndiBr article 14A of the
Conslitntiaaiii.tegBrd to the couflict of powers and
jpnadiotionihetween the State Legislature and
Hî Court of Uttar Pradesh. :

-363-LSRB̂,7.64/20o




